Excisedept Setzes ittt Hquor

Narmadapuram: The excise department has seized huge quantities of illicit liquor from Narmadapuram and Itarsi, the excise
department officials said on Saturday. The officials added that the action was carried out after receiving orders from Narmadapuram
collector Neeraj Kumar Singh. As per district excise official, Arvind Sagar, the excise department carried out inspection drive in
several areas of both Narmadapuram and Itarsi, following a tip-off about illicit liquor from the whistleblowers.
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32 sportspersons
feted at Nat'l Sports
Times Awards

OUR STAFF REPORTER
city.bhopal@fpj.co.in

A total of 32 athletes, in-
cluding Prachi Yaday,
Paralympian, Common-
wealth Bronze medallist
judoka Vijay Kumar Ya-
dav, Ranji Trophy win-
ning MP team, cricketer
Yash Dubey, wrestler
Priyanshi Prajapat and
tennis player Pehal
Kharadkar, were feted at
the 27th National Sports
Times Award organised
by the LNCT (Lakshmi
Narain College of Tech-
nology) auditorium on
Friday.

The players were hon-
oured by several famous
personalities, including
the chief guest of the
programme, Padma
Shri, international
cricket commentator
Sushil Doshi, interna-
tional hockey player Mir
Ranjan Negi and inter-
national cricketer JP
Yadav.

According to an official
release, Arjuna Awardee,
Hockey player Madhu Ya-
dav won the lifetime
achievement award, Indi-
an canoeist Prachi Yadav
won the Sports Woman of
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the Year award and inter-
national coach, canoeing
and kayaking, Mayank
Singh Thakur won the
MP Khel Ratna award.
Apart from this, athletes
were awarded with the
Best Player, Talented
Player, Coach, Sports
Promoter, Sports Jour-
nalist and Special and
Sports Institute Award at
the function.

According to an official
communique, Padma
Shri Sushil Doshi said,
“When a player becomes
famous, he has to be
more responsible on and
off the field.

Only then he will main-
tain his good game.
Young athletes should
play in the field with full
vitality and dedication.
Only then they can get
success.”

“Nowadays, sports have
changed, so athletes have
to work much harder to
win a medal in the field,”
international hockey
player Mir Ranjan Negi
said.

However, nowadays, ath-
letes are getting much
better facilities than we
used to, and they must
take advantage of them.”

PM to dedicate
BoB's digital
banking unit to
the nation today

OUR STAFF REPORTER
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Prime Minister Naren-
dra Modi, under Azadi
ka Amrit Mahotsav, will
launch Digital Banking
Unit in 75 districts of the
country on Sunday.

He will launch virtual
way (online).

Digital Banking Unit of
Bank of Baroda, Kha-
jrana Road, Indore, is
also being inaugurated
the same day.

On this occasion, MP
Shankar Lalwani, MLA
Mahendra Hardia, exec-
utive director of Bank of
Baroda Ajay K Khurana,
circle head of Bank of
Baroda, Bhopal Zone
Girish Dalakoti will be
present.

Regional head, Bank of
Baroda, Rajesh Bairagi
said that all the banking
facilities in the Digital
Banking Unit (DBU)
would be available in
digital format.

ong all set to use Yatra as launch pad

Bhopal

About a year will be left
for the state Assembly elec-
tions after the Bharat Jodo
Yatra passes through Mad-
hya Pradesh in the last
week of November. The
state Congress leadership
therefore is all set to use
the opportunity to launch
its poll campaign.

Though the Bharat Jodo
Yatra would cover just sev-
en districts (around 66 as-
sembly seats), the state
unit of the party has

planned to make the pres-
ence of this Yatra felt in all
the 230 Assembly seats.
The party has decided to
launch as many as 17 sup-
portive or sub-yatras from
different parts of the state,
that will merge with the
Bharat Jodo Yatra at one
point - Burhanpur.

These 17 supportive ya-
tras will cover a total of
6,440 km in 35 days. The
yatras will proceed from
one to another district, and
the leading yatra will car-
ry the ‘Constitution of In-

dia’, which will be handed
over to the person leading
the yatra in another dis-
trict.

According to senior Con-
gress leaders in Madhya
Pradesh, the strategy of
these sub-yatras has been
made in a way that it can
make a huge impact in the
upcoming assembly elec-
tions in November-Decem-
ber 2023.

“The way people are
supporting the Bharat
Jodo Yatra, indicates that
people are fed up with the
If the BJP

conspiracy
against the Congress gov-
ernment in 2020 to gain
power again, it was disre-
spect of public mandate,”
Chandraprabhash
Shekhar, a former minis-
ter and one of the key
functionaries in the Mad-

BJP rule.
hatched a

said

hya Pradesh Congres
Committee.

Another reason why the

Congress unit in Madhya
Pradesh claimed that the
Bharat Jodo Yatra will
make a huge impact in
the assembly elections in
the state, as Shekhar ex-
plained, was that a cam-
paign like Ghar Ghar
Chalo had energised the
party’s cadre at the lower
level, it gave positive re-
sults in the municipal
elections. Also, making
this yatra a mass move-
s ment has become the sole
aim of each Congress
worker, Shekhar added.

336 cows die of lumpy skin disease

Bhopal: More than 20,800 cattle
were found infected with lumpy
skin disease in Madhya Pradesh
and 336 of them have succumbed
to the infection so far, officials

said on Saturday.

A total of 20,874 cattle got in-
fected with this disease across 31
districts of the state till October

said.

13, an official said. Of these,
18,351 animals have recovered
till now, while 336 have died, he

Dhar, Betul, Morena, Ratlam,
Ujjain, Khandwa are among the
worst hit districts from the
spread of this disease, the offi-
cials said. So far, 17.21 lakh ani-

mals have been vaccinated for
the protection from the disease,
they added.

According to them, more vac-
cines are available in the state
than required. Medicines were
made available
quantities in all the districts
within time.

ease (LSD) is a contagious viral
disease that affects cattle and

causes fever, nodules on the skin

in adequate

Lumpy skin dis-

and can also lead to death. The
disease gets spread by mosqui-
toes, flies, lice, and wasps by di-
rect contact among the cattle,
and through contaminated food
and water.

OBI donates solar lights, computers to RKM School
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State Bank of India (SBI)
provided 15 solar lights
and 26 computers to Ra-
makrishna Mission
School, Gwalior under its
Corporate Social Respon-
sibility (CSR).

A cheque of Rs.
21,66,549/- for 15 solar lights
and 26 computer desktops
and the construction of a

modern and well-equipped
computer lab was handed
over to Supradipatanand
Maharaj (secretary and
principal of Ramakrishna
Mission, Gwalior) by Binod
Kumar Mishra, chief gen-
eral manager of SBI
Bhopal Circle under the
CSR policy of the bank.
Mishra said that the com-
prehensive CSR policy of
the State Bank of India has
shown that the bank has al-

ways been at the forefront
of promoting good and in-
novative social causes.
Swami Supradipatanand
Maharaj advised the em-
ployees to do meditation
and yoga to overcome in-
creasing tension in the field
of the bank. Emphasising
walking on the path of
goodness he said, “Man is
born for service and how
much charity he does in his
whole life is what counts”.

Name Change Notice

| hereby declare that My
name was Navneel Kumar
Gupta S/o Rameshchandra
Gupta, | have changed my
name now | want fo be
known as

Banwari Gupta
S/o Rameshchandra Gupta
for all Future prospects.

Add.; Ward No. 07, Shivaji
Market, Khujner, Tehsil Rajgarh
{MP) - 465687 Mob.: 8517838501

{4 WEST CENTRAL RAILWAY

Tender Notice No. Dy.CE-Br-L-JBP-
OT-11-2022 Dated: 12.10.2022

Police crack
whip against 19
hookah lounge
operators
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The Bhopal police took
action against 19 hookah
lounge operators under
COTPA Act on Saturday.
Apart from this, police
also booked 20 people for
driving vehicles under
the influence of alcohol.

Apart from this, action
under Excise Act was
taken against 7 people
for storing illegal liquor.
Continuing its crack-
down under de-addiction
campaign, police also
took action against sev-
en people for consuming
liquor at public places.

As many as 49 people
were booked for consum-
ing liquor at public
places. The action was
taken under Excise Act.
Action under NDPS Act
was taken against one
person.

Moreover, to spread
awareness among mass-
es against addiction, po-
lice officials also con-
ducted “Jan Samwaad”
programme at thirteen

Real estate players
Sanghvi and Mantri
families in I-T net

Both groups have
close business ties and
many of their dealings

are in cash

OUR STAFF REPORTER
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The income tax depart-
ment launched a search op-
eration against two lead-
ing real estate groups, Vas-
tu and Shubam & Laab-
ham groups on Saturday.

Vastu group is promoted
by Tinu Sanghvi and mem-
bers of the Sanghvi family
while Shubaam and Laab-
ham groups are promoted
by Sumit, Satyanarayan
and Mangal Mantri.

Both the groups came on
the I-T radar due to the
large number of cash deal-
ings being carried out by
them.

I-T department is also
carrying out search opera-
tion at another group, HD
Wires, located in Sanwer
Road Industrial Area,

Dilip Devw.

Over 200 staff and offi-
cers of the income tax de-
partment and 75 police per-
sonnel are carrying out the
search operations in 28
places in the city and 1
place in Mumbai.

Sources informed that
the officers of the income
tax department had put up
stickers of Shri Mahakal
Lok Ujjain Yatra on hired
cars to maintain secrecy.

Sources said the
Sanghvis and Mantris
have very close business
relations. The department
had been receiving infor-
mation for a long time that
these two groups were in-
volved in a number of land
deals in cash, leading to
suspicion that they were
evading income tax.

While the Vastu Group is
run by Tinu and other
members of the Sanghvi
family, the Shubham group
is run by Sumit Mantri
and his father Satya-
narayan (Pappu) Mantri,
and the Laabham group is

places. which is said to be run by  run by Mangal Mantri.
Circle SASTRA Centre,
q tlarﬂ %m-l_l a.T ‘ Arera Hills, Bhopal

POLICE SEARCH
FOR MISSING
GMCEMPLOYEE

G walior: The Janakganj
police of Gwalior district
have launched a manhunt
to find an employee of the
Gwalior Municipal Corpo-
ration (GMC), who has
been missing from the last
five days, the police said
on Saturday. They added
that a missing complaint
was registered after the
wife of the man ap-
proached the police.

As per statements of the
SHO of Janakganj police
station, Alok Parihar, the
missing person has been
identified as Manish
Garde, who left his home
five days ago for office. He
had a conversation with
his wife that very day, af-
ter which he did not re-
turn home. Search is on to
find him, SHO Parihar
added.
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CM visits Mandar established to
develop medical books in Hind)
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Madhya Pradesh Chief
Minister Shivraj Singh
Chouhan has said that a
team of doctors and ex-
perts has studied medical
books and translated
them in Hindi.

This seemingly impos-
sible task has been ac-
complished by the team
of the Medical College
within the time limit.
“Today I have especially
come to meet and con-
gratulate this team. Now
the first year books are
ready. Work is carried on
to prepare second year
books. This work will
continue for PG classes
also,” he added.

He said this in a discus-

Phones : 011-2335T171,
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Tha borrowes’s in parficular and the pulblc in general is horaby caufioned nol o deal with B propertyfes and any daaling wilh e propertybes will be
subject o the charge of PRNE Housing Finance Lid,, tor e amounl and interes! harean as per ican agreement. The barrowers' attentlon s Imvibed bo
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Regd. Office : 9th Floor, Antriksh Bhawan, 22, K.G. Marg, New Dedhi-110001

23357172, 23705414

BRANCH ADDRESS :- 1st Floor, 131/10, Zone I, M P Nagar, Tehsil Huzur,
Bhopal, Madhya Pradesh 462003, E-Mall: Bhopal@pnbhousing.com

FOSSESSIOH NOTICE (FOR IMMOVABLE PROPERTIES)

the Authorized Officer of the PNB Housing Finance Lid. under the Securifisation and Reconstruction of
Mlmﬁhwmdhﬂﬂﬂﬂ&hmﬂﬂ&mﬁﬂmﬂ%ﬂiﬂhmﬂmwmrﬁummhﬁ
{Enforcement) Rules 2002, i=suad demand notica’s on the date mantioned against each account

calliing upon the respeciive bormowen s 1o nepay e amount as mentioned againsd sach acoount within &0 days tam $e dale ol notics|s| dabe of racespd of

sion with subject experts
after reaching “Mandar”,
Hindi cell of medical edu-
cation department, estab-
lished at Gandhi Medical
College, Bhopal to devel-
op medical books in Hin-
di. Medical education
minister Vishwas Sarang
was also present.

It was informed that the
work of conversion of
books to Hindi has been
done by the professors
and associate professors
of respective subjects of
the Government Medical
College.

Subject determination
committee was formed
for preparation of syl-
labus in Hindi and sub-
ject verification commit-
tee for verification work.
Suggestions from med-

Website : www.pnbhousing.com

ical students and experi-
enced practitioners are
incorporated into the
curriculum.

CM met the state head
of the team that prepared
the course in Hindi Dr
Lokendra Dave.

He also met Dr
Yashveer, Dr Devendra
Choudhary, Dr Ashish
Golia, Dr Abhijit Yaday,
Dr Tripti Saxena, Dr Sub-
odh Pandey and Dr Sonia
Baweja from the team
that developed books on
Anatomy, Physiology and
Bio-chemistry.

Dy. Chial Engineas (Br. Line), Wasi
Ceniral Railway, Jabalpur for & on
bthall of the President of Union of
India, nvitas Opan Tender (E-Tender)
from the contractors anly for the
following works:- Description: (1)
Name of work: Construction of Road
Owver Bridge in liew of LC no. 331 on
Jabalpur-Katni saction of Jabalpur|
division, (2) Completion period: 15!
mianths Inchuding mansoon. (3) Tendar
Cost: ¥ 6,33,02.8924.08. (4) Bid
Securlty/Earnest money: ¥
4 B6,500/- (8) Date & Time for
submission of tender and opening
of tender: 07 11,2022 at 15:00 Hrs
MIT & Document hosted on wabsils |
hitps:/ireps.govin and NIT is also
avallable on Mollce Board of Principal
Chiefl Engineer, West Cantral Raikway,
indira Market, Jabalpur, Tender will not |
ba accepled in physical form, only|
E-Tenders will be accapted, Note: In
case H any difference betwesn MNIT
published in English & Hindi version,
the contenis published in English MIT
willl pravval ower Hindi versson,
Dy.CE{Br.Line)HQ
West Central Railway, Jabalp
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Tender Notice -

10000/- (Ten thousand only) in form

The proforma for Quotation/ Bid can

Auction of Bank Car

Sealed tenders/bids are invited for disposal of 02 bank owned cars, Maruli
awifl Dezire VX1 2012 Model and Maruti Zen Estilo LXI 2009 Model on “As
is where is” basis. Bid' Quotation along with Eamest Money Deposit of Rs

Zonal Office Bhopal is submitied fatest by atest by 31.10.2022
at Plot no 22, Jail Road, Arera Hills, UCO Bank Jonal Office Bhopal or bank's

website hitps://’www.ucobank.com/English/ TenderNotices. aspx. For detail
information/ any query please contact on 0755-4046020/ 4046016 between

of Demand Draft in fovour of UCD Bank

be obtained from Zonal Security Officer

schenty Reschdnn BHopss e

1TAM & 6PM
Zonal Manager
UCD Bank, Zonal Office, Bhopal
FORM A
PUBLIC ANNOUNCEMENT
{Linger Reoudstion § af the insolwmncy and Aevoupicy Bosd of s

Codpcdale Pavscrrs) Begulabons J016

punjab national bank Phone : 0755-2550020 81-10
POSSESS |ION NOTICE (For Inmovable Property Under Rule 8 (1)
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iDescriptian of the
Proparty Morigaged

FOR THE ATTENTION OF THE CREDITORS OF
BARMENDRA AGROTECH PRIVATE LIMITED

y E.P.
¢ ol

R, 11,48,07.50 (Rupess Elver,

BETREI0NMT | Mirs. MEENA BAGRI Lac Fousy Eigh nd One  |{Bymbolic) | Magar, Mear Dev Mata Mospliad, RELEVANT PARTICULARS
Pt o Pl ik, Fririohid ach accodnl caling upan th respeci bomowatis 1o resay the arcunl i mentionod againsl aach aooount within 60 dms .o Huread and Seven Filty Paiss Bhopal, Madhya Pradesh. 462041 1, | Warmae of comonme data BARMENDRA ACROTECH FRIVATE LMITED
o Tha e of robaed )" dme ol recegd o T ssd nolicnis ) BHOPAL | i 4 {
Nnu-mmu-;urjuhw.mmmun:-w,amwhwrﬂﬂpummwl i s undamicree hak aken Pnssassion of i T hiham S — ; i | Umie of Incoporaion of corponie detbir | RCRG000
PropETy Descrbed heten Delow in axsrcibe of powers CoTrierted on M urdke sub-sposon (8} of Secton 11 of Acl read wmh B of the Secunty Inmrest PLACE:- BHOPAL, AUTHORIZED OFFICER, 1 | Aty under which comporsie detor s FIEGISTRAR OF QOMIWMIES, GARAALIOR,
(Eriorperr) Rulsi. JO0F 0 T dile . The BOriowe s igustanions | B0 alenlian i inviled o proviseon o sub-sction (B) ol sectan 13 ol s Aol i mspec iy nCorporEke] | Fepeaere LUinier e Cormpames ACL TESE
o o vl i teden Pae B00S6d et Tmmwﬁnﬂ;ﬂlmmtrmmiwrmmrdmm wilh this propertyes and ary DATE:- 15-10-2022 PNB HOUSING FINANCE LTD. 4 | Comporae ety Mo, | Limied Lty | LGS T WPRIOGRTOO 6087
ey wih Fee propedtyfes wil be subyect 10 the charge of Funje National Bank kr the smounis and nienes! thereon i | ileifiaton e of comporste delaor
Name ol the Borrower Gurantors Description of mortgaged Dutstanding — - - 5. | Address of the mgstered ofice ard | KILA PO UINCHEMAA, [XST SATNA WP afssoe
property & property Owner Amotnt M Ocwss leY3 Motilal Oswal Home Finance Limited | | oo oterevdommons
— p—— : : : = OANS Regd. OMce: Motal Oswal Tower, Rahirmiullah Sayani Road, B, | vy
1. Shri Despak Atulkar S/o Shri Ganpat Atulkar House on Plat Mo - 111, Part of Khasra No-| 23195092.06 L Opp. Parel ST Depot, Prabhadevi, Mumbai - 400 025, Tel: (022) 47189999 | Feect of COmponaie detior _
Add. House No.111, Maa Parvati Nagar, Behind Bima | 93,84,85,96 Vill Damkheda Veeran (Maa Parvati | + Interest & others Website: www motiaioswalhl com, Email higquery@moilaloswal com 7. |Ewimaind duie of clona ol mchancy | VG cliys Bom "“':_:f ey
Kunj, Vill Damiheda, Kotar Road, Bhopal 462024 Nagar). Kolar Road, Behind Bima Kunj, PH No - 38 : POSSESSION NOTICE (FOR IMMOVABLE PROPERTY/IES) B | Name and spErEon numer of e LAXMAN DIGAMEAR PRINAR
. iNew - 30) Tehsi-Hurur Admeasuring - 84.20 Whereas the undersigned being the Authorised Officer of the Motilal Oswal Home Finance Limited (Formally known as RGOy pRiemioral oG e im | PR O SN, O NCOD IR - SO
Z2.5mt. Pramila Atulkar Wio Shri Deepak Atulkar Notice Da Aspire Home Finance Corporation Lid). under the Securiisation and Reconstruction of Financial Assets & In mwok.Aon profusre

Sg.M1. In the name of Shri Deepak Atulikar & Smi,

: ’ Possession Date
Add. House No.111, Maa Parvati Nagar Behand Bima Pramila Atulkar Boundaries : East: Plot No-112,

compliance of Rule 8(1) of Enforcement of Security Interest Act. 2002, and in exercise of powers conferred under section B | Address and e-mal of the e resolson FLAT WO 16, FIRST FLOOR, BHAKTI COMPLEX

04-08-2022 13(12) read with Ruls 3 of the Security interest (Enforcement) Rules 2002, issued demand notion's on the date mantioned POSSSONL &5 RgElenc Wi e Boad | BSHIND DR AMEEINAR STATLE. PR
Kuny, Vill Damicheda, Kolar Road, Bhopal 462024 West- Aoad, North Plot No-110, Southfoad| 13-10-2022 against sach account calling upon the respactive borrowenls 1o repay the amount as mentioned against each account PUME-£11018 Moo No. 9571596358, 22507057
a within 60 days from the date of notica(s)/date of receipt of the said notice’s. ! | Emal - crapaaar ! Cigrmal com
1. Shri Rakesh Batham S/o Shri Phoolchand Batham |EM of Houss shed on 18 of Madhya Pradesh Grih| ¥1490710.50 The borroweris having falled to repay the amount, nofice is hareby given 10 the borrowaris and the pubsic in genaral thad the W0 Ackci. ar i i D st for FLAT O 16, RRST FLOOR, BHAKT! COMPLEX
. Mirman Mandal Bhooal 3t Housina Board Colony. | 4+ In:amst R others) | undersigned has taken possession of the property/ies described herein below in exercise powers conferred on him/her sl e SN D AU SHNTI. PR
Add. House No.18, Sudsma Nager, Housing Board opa g Y. under Section 13(4) of the sakd Act resd with Rule 8 of tha said Rules on the dates mantionaed against asch account PESHAC COTesT FLINE-211018 Motin No. 9621506068 STt

Sudama Nagar, Ward No.-28, Tehsil-Huzur,
District-Bhopal M.P. Admeasuring - 516.00
Sq.Ft. In the name of Shri Rakesh Batham

| | Emnail - crnaspasn ool oom
11 Lot v fiowr smibymission of clsrrs MANG
12'C:hm.u|:rui:l:.i|ﬂ.u1h | A

chse () of mi-sechon B of

Tha bormowen's in parboular and the public in ganenal is heneby cautioned nod to deal with the propary/ses and any doaking
with thia progartyies will ba subject 1o the charge of Moatilal Oswal Home Finance Limdbed, for tha amount and inlsoa
irmnson & per lonn agresment. The bomowars' atbention |8 imied 1o provisions of Sub-aaction (8} of Secton il of tha Act, in
respact of o svadabla, o redeem ihe secunod asials

KotraSultanabad, Bhopal-462003
H[:dl{u Date

Passession Date

Boundaries : East- Shed No. 19, West- Shed No. S| LoanAgresment No. /Name of the Domand Notice | Dutnot Description of the SPCHON L, Moty fy T il
17, North- Shed No. 29, South-Road 12-10-2022 .. S dote & Amound | estoshin Tiin Proparty/ine mertgaged T3 Navress of Fcivency Prolsssansis A
Hii Prince A Sila thrangh 155 Prop. W - — 1 LXSAGO0315-180019761 25-10-2018 | 10-10-2022 | Kh.No. 484/3 Ph.No. 65 Ward No. 08, B/H abarslilart i ick s M St
" % e * 1. Equitable Mortgape of Residential Plot No. 22 | fgam 579.80 Lidaykant Arun Dubey & for Rs. Kaohl Medam Bidg Gopalgan] Ward Sagar Raprasentabve of crechion in & cass
Rajnse Slingh Wie ShriMane| Singh : Part of Khasra No. 14/2/2 with construction there | 4 Interest & othars Madhu Arun Dubey 1819152/- Madhya Pradesh 470002  Theee nemes tor sach ciass _
Office Add. - Shop No.24A Bhanpur, Vidisha Main Road, |, gy, i31a9 a1 Lavanaya Gurukul Shahpura Brih|  Charges w.ed. 2 [XSAGOD315 160019509 09-06-2018 | 11-10-2022 | House No.204/15/2, Bada Bazar, Ward| | |7 12 Aeevart Fomms ana WeD I - NS08 Qv home owrioads
Bhogal, Fﬁenhmli Add. : Plot No. 12, Lawmi Vibar, Near |y 00 Sabkari Sanctha Maryadit Saciety, 16.07.7027 Radha Premnarayan Sen & for Rs. Mo, 36, Vivekanand Ward Village- Sagar {b) Distais of authorized mpeseniaives.  Physcal Adoress: - N
E:ﬂ EI‘H‘I EM,ETF-“I Hﬂﬂ. M W# Elﬂrldl'ﬂ hl!n,. ward HHEE I!hsil'- H:I:":il:E D31E' Flrﬂl'll'l-ﬂm}lﬁn ElhlJ]-ﬂl E’ﬂ"lﬂh Sen EX3847I- H]'E. Mr. hohan Hagar School, Bada E.EH. &re m. 41
Gesrantsr - . T e - Sagar-470001, Madhya Pradesh, India Nobice i hereby given that the Mational Company Law Tribunal has ordersd fhe
Hurur, Bhopal (MP.) Area : 1500 Sq.ft., o IEEEGEGUELS comemencement of a comporale msclvency resclulion process of the BARMENDRA
1. Shri Ram Niwas Lahoti Slo Shri Ratan Lal Laboti | 130 4p Sq. Mtr., Owmer Ram  Niwas Lahoti 16-07-2022 3 LXSAGD0116-170023894 21-12-2018 | 11-10-2022 | House Part Of Kh.No 506/83 Ph.No 77 Ward AGROTECH PRIVATE LIMITED on 14102020,
Add. 21/282, Mathur Colony, Guna (M.P.} Boundaries as per sale deed: East Plot No.33 - ¥espal Singh Kishan Singh Rajput & | for Rs. No & Gopalgan Ward Sagar Shriram MNagar The croditons of BARMENDRA AGROTECH PRIVATE LIMITED are hersby calied upon 1o
g . . : : ¥ iy 13-10-2022 Rajkumar Singh Kishan Singh Rajput | 2434922/- Gopaiganj Sagar Infront Of Teen Madiva subimil thisr ol g, with prool on o betone 289 0/2023 b e monm ressiubon professon)
:‘d:izlls;;”mﬂ' “E"tr:';,"m'“ West-30 Feet Wide Road, North- Plot No.21, Samsaanghal Rd 470002 Madhya Pradesh | | | atte address mentioned againss enery No. 10
Eo, .y South-PlotNe.23 : . 4 LXBHOO2T 19-200074537 22-10-2021 | 14-10-2022 | House No. - EW.S | / 206, Housing Board SRRSOV e S A s LN A iy
1. Equitable Mortgage of Residential Plot No. 23 Part of Khasra No.14/2/2 with construction there on situated at Lavanaya Neakash Mahash Bathamn & for Rs. Colony, New Subhash Nagar. Near Dhiv crediinrs may submit the claims with proof in person, by post or by slectronic means
Gurukul Shahpurs Geib Nirman Sahkari Sanstha Maryadit Society, Village- Bawadiya Kalan, Ward No.52, Tehsil- Huzur, Bhopal Miohini Mahesh Raikwar 1043114/ Mandir, Huzurabad, Bhopal, Madhya| | | Gumice of sthorimed remseetative ko smong Tos Hros rohancy proisssonsis teted
(MP.) Area: 1500 Sq.fr., Le. 139.40 5q. Mir.. Dwner Sanjay Lahoti, Boundares as per sale deed: East- Plot No.34, West- 30 Feet Pradesh - 462023 ETW eriry No. 13 10 act as amwmn of the class |specily class| m Form

‘Wide Road, North- Piot No.22, South- Piot No.24

Sdi-
STATUTOSY MOTICE: The bannowes'puaranion a "i'l‘l!‘T-Hl'pl'l'[I‘l‘{ ed o pay the sum menboned above wnhlnHDuﬁfmm:hi datn of uuhllcﬂlm ot this] Subsmission of fadse or mistsading proots of cladm shall attract penalties.
notsc e fading wherh the storesaid property wil be sucthoned and balance 4 any will be racovered with interast and cost from you Place: Madhya Pradesh ual u‘"‘“:":"h‘“‘ EI”I“r LimMed T —— LASIAAN DICAMBAR PAWAR
| Date: 15/10/2022, Place: Bhopal Authorised Officer, Punjab National Bank| | Dated: 16.10.2022 ARCHEN CAGYI KADBNE Prnon AT | | | Sase-FUNS Nartie 590 Sagarture of e % s ol v Pobpsssonal
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